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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PB AT NEW DELHI
IN
0.A. NO. 530 OF 2022

IN THE MATTER OF:
Radha Raman Dwivedi & Others ..APPLICANT
VERSUS

State Of U P & Others ...RESPONDENTS

COMPLIANCE REPORT OF RESPONDENT NO 4, KANPUR NAGAR

NIGAM

MOST RESPECTFULLY SHOWETH:

That upon considering the report filed by UP Pollution Control Board
and Kanpur Nagar Nigam and after hearing the matter on 12.7.2023,
this Hon’ble Tribunal was pleased to direct Kanpur Nagar Nigam, the
Respondent No 4 and Kanpur Development Authority to file further
compliance report before next date of hearing. A Copy of order dated
12.7.2023 is enclosed herewith as Annexure R4-1, Accordingly, the

compliance/progress report on behalf of Respondent No 4 is as here

under :

That about 6200 m long COD drain that has already been tapped in to
210 ML Sewer Treatment Plant, Bingawan | Kanpur is being regularly
cleaned/ desilted throughout the year ( Except during rainy period).
A dedicated Pockland Machine has been deputed for this pUrpose on

the drain. Apart from it, as per requirement from time to time, manual

lahour is also pressed in to service for said job.

That bar screens have already been installed in all the 18 subdrains of

CO drains to arrest floating material (rom entering in to COD drain.
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Floating material arrester device has also been installed in the COD
drain at location near highway to remove floating material from the

drain to prevent choking of drain at narrow stretch.

That the houses in slum area near Y block have been connected to 325
m sewer line which discharges sewage in to Bingawan STP through
Virat Nagar sump well. 30 number manholes on the sewer have also
been cleaned/ desilted. A copy of letter of Executive Engineer, Jal Kal
Department , Kanpur dated 27.9.2023 is enclosed herewith as

Annexure R4-2.

That there are about 2500 house holds in the congested catchment
arca of the COD drain whose municipal solid waste is being collected
from door to door on daily basis by MSW operator M/S JTN Services
Pvt Ltd. MSW from all about 450 houses and commercial
cstablishments both sides of COD drain is being collected and disposed
off at Sanitary Land Fill as per MSW Rules. Presently about 115 t
average MSW is being collected from the area. 16 new houses have
been covered under door to door MSW collection system by the
opcrator. Vigorous awarencss campaign is undertaken in the area for
mass awareness and educating residents not to throw MSW in to the
drain. A copy of the Report/ letter from MSW operator dated 26.9.2023

is enclosed here with as Annexure R4-3.

That view cutter have been installed in about 100 m distance along the
drain from Highway to White House culvert to prevent any throwing of
MSW in to drain as the stretch is casily approachable and vulnerable
to garhage throwing in to the drain. A pic of view cutter is enclosed

herewith as Annexure R4-4,
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Copy of the order of Hon’ble Tribunal dated 12.7.2023 had

That the

been sent tg a) concerned departments including Kanpur Development
Authority vide letter dated 13.7.2023. A copy of letter dated 13.7.2023
to Kanpur Development Authority and others is enclosed herewith as

Annexure R4.5, It is pertinent to mention here that work related to

only water supply & scwerage related to Y1 block Kidwai Nagar has
been handeq OVer to Nagar Nigam by Kanpur Development Authority
on 3.9.2015, Al other development works of the area remain under

Jurisdiction of the Development Authority.

That there is no Scéwerage network in Yashoda Nagar Area. UP Jal
Nigam has included the said work in its proposal under AMRUT 2
project namely “Sewerage Works in Sewerage District II , Part E of
Kanpur Nagar Nigam”. The Proposal is under review by the State Govt
presently. Letter dated 27.9.2023 received from UP Jal Nigam is

cnclosed herewith as Annexure R4-6.

That the 6.2 km long COD drain is a unlined kuccha drain. In view of
large expenditure involved in lining the drain to convert it in to pucca
drain, Govt of UP has been requested to include said work in AMRUT/
Namami Gange/ Urban Development project work vide letter dated

19.1.2023. A copy of the latest letter sent to Jt Secy, UD, Govt of UP

on 27.9.2023 is enclosed herewith as Annexure R4.7,

L

%\ZES/"

Executive Engineer Zone 02
Kanpur Nagar Nigam

For Respondent No 4
DATED: 29 .09.2023
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PB AT NEW DELHI /),O
m ’,
0.A. NO. 530 OF 2022

] E MATTER OF:
Radha Raman Dwivedi & Othrs

VERSUS
State Of U P & Others ...RESPONDENTS

AFFIDAVIT

_-_.————-'—

1, Divakar Bhaskar, Executive Enginecr, Zone-02 Kanpur Nagar

Nigam, do hereby solemnly affirm and declare as under: -

1. That | am presently working as Executive Engineer, Zone-02 Div,

Kanpur Nagar Nigam and duly authorized by the Competent Authority

of the Kanpur Nagar Nigam to file accompanying Response.

2. That | am fully conversant with case as derived from office record

and competent to swear to this affidavit.

3. That I have read the accompanying report on behalf of Kanpur Nagar

Nigam and have understood the contents thereof. The facts stated
_.there in are true and correct to the best of my knowledge and nothing

?}E ‘Sonccaled there from.

((\r 4.‘]fﬁa<th \}&nncxurcs are true copy of the originals.
Q Va2 N\ AN
WD) o \
g

A’f ‘-‘-{',_\LJ-, A ]r";\l
s =l )
\V 5 ‘/*:'5/"' / DEPONENT
FICATION:

Verified at Kanpur on this 29 day of Sept 2023, 1 the above named
deponent, do hereby verify that the contents of the above affidavit are

true and correct. No part of it is false and no!ﬁing material has been
concealed there from.
swﬁ Eﬁﬂ)fﬂ fﬂl—..-a.-...* Lot M T o "N
Dy.. 4. WW{}\@,&M ;
to whom the contents of this.affidava

has been read & explaine
% \dentified by Shn.._ ...

Shash Kant Adv
ocaté
Tt Kotarvrkanmy nms

BEFORE THE HON'BLE NA;AL GREEN TRIBUNAL @7?
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Annexure R4-1

Item No. 05 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(BY HYBRID MODE)
Original Application No. 530/2022

Radha Raman Dwivedi & Ors. Applicant(s)
Versus

State of U.P. Respondent
Date of hearing: 12.07.2023

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondents: Mr. Pradeep Mishra & Mr. Daleep Dhyani, Advs. for UPPCB
Mr. I.K. Kapila, Adv. for Kanpur Nagar Nigam

ORDER

1. In this application two issues have been raised (i) construction and

development of the road and (ii) discharge of solid and liquid waste.

2. In compliance of order of this Tribunal dated 15.12.2022, State
PCB has submitted report dated 30.01.2023 mentioning that in order to
bring out the solution of the problem, District Magistrate, Kanpur Nagar
has held a meeting on 23.01.2023 with all stakeholders. During meeting,
it was informed that COD nala is 6.2 Km in length and its average flow is
8.81 MLD. COD nala is fully tapped and its effluent is diverted to 210
MLD STP at Bingawan Kanpur for treatment. Assistant Engineer Kanpur
Development Authority, informed that Kidwai NagarY-1 Block Project was
handover to Nagar Nigam Kanpur on 03.09.2015. Executive Engineer

Zane-2, Nagar Nigam Kanpur has informed that the estimated cost for
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construction of retaining wall on both side of COD nala is 200 crores. DM
Kanpur has also asked all the responsible department like Kanpur
Development Authority, ADM (FIR), UP Jal Nigam (rural) and Kanpur

Nagar Nigam to produce all the relevant records to him.

3. It is further submitted that COD Nala is tapped at the end and
effluent goes to Bingwan STP for treatment. Regular cleaning of COD Nala
is not done for which State PCB has suggested it must be done regularly
and all unauthorized sewer connections joining COD Nala should be

converted into authorized connections.

4. Learned Counsel appearing for Kanpur Nagar Nigam has submitted
that there is problem of proper solid waste management collection,
segregation and transportation for which Nagar Nigam tried to do it
according to Rules. It is further submitted that some of the lands
belonged to different departments for which as per averments different
departments have no objection if the same is reconstructed and repaired

by the State Authorities.

S. In the light of reports submitted by the State PCB on 30.01.2023
and Kanpur Nagar Nigam on 21.04.2023, respondents are directed to
ensure compliance of MSW Rules, 2016 and that there shall not be any

discharge of untreated water into the open land and water body.

6. It is necessary that like other storm water drains, COD Nala be
maintained to drain-out storm water for this purpose, both sides of
drains are free from encroachments and no sewage and solid waste

dumped into drain.

7. Further compliance report may be filed by the Kanpur Nagar Nigam

and Kanpur Development Authority before the next date of hearing by e-
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mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

8. List for further consideration on 03.10.2023.

9. A copy of this order be forwarded to Kanpur Nagar Nigam and

Kanpur Development Authority by e-mail for compliance.

Sheo Kumar Singh, CP

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
July 12, 2023
Original Application No. 530/2022
DV
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